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ORDER
C.P . N o. 57 I 397 -395 I CLB IMB II[/.AH/ 201.4

For the parties have come to consensus in between them over the issue pending
before this Benctu and there being an impediment to get an order from RBI in respect

to remitting money to R9 residing outside India, at request of the parties, R9 is hereby

directed to ensure the application pending before RBI is disposed of as expeditiously
as possible.

List this matter for reporting settlement on 14.03.2017

B.S.V.
MEMBER (IUDICIAL).

V. NALLASENAPATHY
MEMBER (TECHNICAL).
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